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Position of Vayudoot Staff after merger 

with I.A. 

4208. SHRI DIGVIJAY SINGH : Will the 

Minister of CIVIL AVIATION AND 

TOURISM be pleased to state: 

(a) whether Vayudoot employees have been 

extended pay perquisites and other service con- 

ditions consequent to the merger of Vayudoot 

with Indian Airlines as applicable to Indian 

Airlines employees from the effective date of 

merger; if not, the reasons therefor: 

(b) what is the total staff strength of 

Vayudoot as on date: 

(c) what is the percentage of staff declared 

surplus and Government decision on such 

surplus staff; and 

(d) what are the advantages achieved till 

date consequent to the merger of I.A. . with 

Vayudoot ? 

THE MINISTER OF CIVIL AVIATION 

AND TOURISM (SHRI GHULAM NABI 

AZAD): (a) Vayudoot employees continue to 

draw the same pay and allowances as they were 

drawing earlier, since Vayudoot continues to be 

a distinct entity in Indian Airlines. 

(b) The total staff strength of Vayudoot as on 

1-8-93 is 1,490. 

(c) None of the staff has been declared 

surplus. 

(d) Indian Airlines is providing increased 

technical and material support. Besides taking 

steps for qualitative improvement in opera- 

tional areas, integrated fleet planning and flight 

scheduling are being considered to provide- 

more viable and co-ordinated air services. 

Action has also been initiated to induct modern 

fuel efficient aircraft to improve reliability and 

viability of operations. 

 


